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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY

Second Session

BULLETIN—PART I

{Bricf Record of Proceedings)
Tuesday, Qctoher 4, 2016
No. 22
The Assembly met at 8.30 a.m. with Mr.Spcaker in the Chair.

The Leader of Opposition informed the Housc that they were boycotting
the business of the House.

The Members belonging to Opposition staged walkout.
Questiony !

Three questions in the list of qucslioné posted for the day were
answered orally. '

Calling Attention :

Shri K. Rajan cailed the attention of the Minister for Labour and Excise to
the reported move to terminate the casual employees working in the Siate
Bank of Travancore due to its merger into the State Bank of India. The
Minister made a statement thereto.

Matters raised under Rule 304 :

The matters raised by Members under Rule 304 arc listed below:
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The Ministers concerned made  statements on the respective subjects.

Papers laid on the Table:

The following papers were laid on the Table:

Ax per Rule 47 (2) -

nlT@)Moo eoep MIREAVRWIHS OB vempmomtast 601-30 maitd

MBL B2 lanElsoom CalniOTla 20la1Sloe GRS @ipITUE. ANIS] THD3cn)
AW VI IOITINMBIDIBHE $HOBEMo e oeds squdanae.

AR edhog TWBTURWHS mIMInss MERBNOTION 2553-00 M
MM (D 2l il &) 5 DO Gaa oo ao)atslwye aReT @inomuame aoyais]
I} 03 TOUASSBNO)EINRD B0 Boem]eon3 aqygezaiio.

Presentation of Reports

The First and Second Reports of the Committee on Lstimates were
presented.




Motion regarding the meeting of the Assembly:

The House adopted the following motion moved by the Chief Minister
Shri Pinarayi Vijayan,

“uslmoeze 5408 MIQEMRQIOS QMOe  ques o omlmow
@po1 e @l afl 5108 &ptaRoIGE IWI&HBIO GeIVMT Ore) oM OO0

a$hasieud 7-00 @loml sugplerfagine mucimame aslonenId oo que

@oy@omlaaan”
Financial Business:

Discussion_gnd Voling on the Demands for Graats in_the revised
Budget for the Financial Year 2016-17

Smt. J. Mercykutty Amma, Minister for Fisheries, Harbour Engineering and
Cashew Industry moved Demand No. XXXIH-Fisheries for the amount shown
against it under column 9 in the list of Demands for Grants. The Minister for
Finance and Coir laid on the Table a Statement under Rute 236(3) with regard to
Demand Ne XXXI{1,

Cut Motions were not moved.
The following Members took part in the discussion:
Shri C. Krishnan

Smt. Geetha Gopi

8hri John Fernandez

Shnr C. K. Nanu

Shri M. Noushad

Shri P. C. George

Shri V. Abdurahiman

Shri V. R. Sunil Kumar

Shri K. V. Abdut Khader,
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Smt. J. Mercykutty Amma, Minister tor Fisheries, Harbour Engineering and
Cashew Industry replied to the points raised in the discussion. Then the Demand
was passed unanimously.

The Home adjourned at 12.44 p.m. {o meet again at 8.30 a.m. on
Wednesday October 5, 2016.

V. K. BaBu Praxasn,
Secretary,



